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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), Maharashtra)

To,

The Partner
PRIDE PURPLE LANDMARK LLP
Pride House, 5th floor, Near Punr University Circle, Shivajinagar, Pune
411016  -411016

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/MH/MIS/243583/2021 dated 07 Dec 2021. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC22B038MH189670
2. File No. SIA/MH/MIS/243583/2021
3. Project Type Expansion
4. Category B2
5. Project/Activity including

Schedule No.
8(a) Building and Construction projects

6. Name of Project Expansion in Residential & Commercial
project PARK LANDMARK at S. No.
665/A Bibwewadi, Taluka Haveli, Village
Bibwewadi, Pune by PRIDE PURPLE
LANDMARK LLP

7. Name of Company/Organization PRIDE PURPLE LANDMARK LLP
8. Location of Project Maharashtra
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 25/07/2022

(e-signed)
Manisha Patankar Mhaiskar

Member Secretary
SEIAA - (Maharashtra)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 1 of 11

1885



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 2 of 11

1886



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 3 of 11

1887



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 4 of 11

1888



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 5 of 11

1889



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 6 of 11

1890



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 7 of 11

1891



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 8 of 11

1892



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 9 of 11

1893



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 10 of 11

1894



EC Identification No. - EC22B038MH189670     File No. - SIA/MH/MIS/243583/2021    Date of Issue EC - 25/07/2022        Page 11 of 11

Digitally signed by Manisha
Patankar Mhaiskar
Member Secretary
Date: 7/25/2022 3:32:23 PM

Signature Not Verified
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